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Mr.C.B.Sharma, counsel for the ‘opplicon’r
H:eOrd the learned counsel for the applicant.
The learned counsel for the applicant after seeking

ins’rrudions from his client subfnits that he wants to withdraw this OA.

In view of above smeission, the applicant is permitted to

withdrawn this OA.
s

(M.L.CHAUHAN]
Judl.Member

" The OA s’rdnd_s disposed of as withdrawn.
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